
0i 137/ 96 

Hofl'blé' 6hri K.D.Saha, femoer) 

Rdjournod to 1 i.4 96 for admission. 

4./2.l2.96 

5/03.01.97 

(K. 0. Sah a) 
i.emoer(R) 	- 

case be 
adjouroed 	die 11A the Division 
j3caoJa'ia available. 

Re&is:rarT/ 

Counsel for the applicant : None. 

Ad oned to 02. 12. 1996 for admission. 
7 

(I).Purk yastha) 	 - 
Member (J) 	 Member (A) 

On the requast made on behalf of the learned. 

counsel for the applicant, the case is adjourned to 3.1.97 

for hearing on admission. 

(D. Pukastha) 	 • 	K.D. Saha) 

Member (J) 	• 	 riember () 

The 	is not availb1e todays  List on 4.02.1997 

f3r admission. 

(V,.Mehrotra) 
Vjce_Lhrman 



H 

L___________ 	 _________ 	 - _______ 
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ote of Resistry 	I 
	 Orders of the Tribunal 

15.J14 .10.97. 

List it on 12.12.97 for hearing on aission. 

(v .N N. 'ehrotra) 

V ice ..cha irrian 

12.1297. 	List it 011 kRAk 19.2 e98 for hearing on 

admission. 

17/19.02.98 

(v.N. Nehrotra) 
Vice-chairrran 

None for the applicant. 

List on 04.05.1998 for actmissior( 

(L.R.K.Prasact) 	 v.N.Mehrotra) 
Member (A) 	 V ice-cha ixman 

None for the applicant. 

Nobody appears on behalf of the applicant todaY,/ 

also. The QA is dismissed for default.  

(L.R.K. Prasad) \J.N. Mehrotra) 

Member (A) 	 Vice-chairman 


